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THE VICE-CHAIRMAN (SHRI M.A. 
BABY) : After 5 o'clock you will be given an 
opportunity. Now we will take up Private 
Members' Legislative Business. 

THE PROHIBITION BILL, 1992 

DR. NARREDDY THULASI REDDY 
(Andhra Pradesh) : Sir, I beg to move for leave 
to introduce a Bill to provide for total 
prohibition and for matters connected 
therewith. 

The question was put and the motion was 
adopted. 

DR. NARREDDY THULASI REDDY : Sir, 
I introduce the Bill. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY) : Shri Satya Prakash Malaviya. Not 
here. Shri S.S. Ahluwalia. 

THE HANDLOOM WEAVERS (WEL-

FARE) BILL, 1992 

THE    CONSTITUTION        (AMEND-

MENT) BILL, 1992 

(to amend article 16) 

SHRI SURESH PACHOURI (Madhya 
Pradesh) : I beg to move for leave to introduce 
a Bill further to amend the Constitution of 
India. 

The question  was put and the motion was 
adopted. 

SHRI SURESH PACHOURI : Sir, 1 
introduce the Bill. 

THE TOURISM PROMOTION BILL, 1992 

SHRI SURESH PACHOURI (Madhya 
Pradesh) : I beg to move for leave to introduce a 
Bill to provide for the promotion of tourism to 
attract more foreign tourists in the country and 
for matters connected therewith. 

The question  v, as put and the motion was 
adopted. 

SHRI SURESH PACHOURI : Sir, I 
introduce the Bill. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY) : The Constitution (Amendment) Bill, 
1992 (to amend article 77) will be taken up for 
introduction later. 

 

 

 

THE    CONSTITUTION    (AMEND-

MENT) BILL, 1992 

{to  amend articles  343, 348  etc.) 

The question  was put and the motion was 
adopted. 

The question  was put and the motion was 
adopted. 

THE   BACKWARD    AREAS    DEVE-

LOPMENT    AUTHORITY BILL, 1992 

 

The question was put and the motion was 
adopted. 


